
IN THE CENTRAL AMINISTPATIVi TFI3UNAL 
CALCUTTA ZSNCH 

0 A 74 .f 16 

Present : H.n1. le Mrs. Lksbrnj  3wrninathan,  Vice-.Chirmn(J) 

Hon1e Mr. S. isws, Mrninistrtive Mner 

For the es,nents: Mrs. U. Sanyal, Counsel 

late of 0rer d. 17-91-23 

PON'LE MFS.. LAKSHMI SWAYIINA THAN, V Ic_cHAIMAN(J) 

Shri Sarnir Kr. Ghosh, Ld. Ceunsel fr the a!1ica1t 

suits that he ê.es net want to press the O.A. as the applicant 

has exeire. 

2. 	N.tincr the a)oewt sui'rnissions, the O.A. is alismissed. 

U. 

Me7er(A) 	S 	 Vjce...Chajrrnan(J) 

KN 

Uttn Kr. ?iich 

D. /o Posts 

For th A1icmit : Mr. Sarnir Kr. Ghsh, Cuns1 


